H.P. STATE POLLUTION CONTROL BOARD
Him Parivesh, Phase-111, New Shimla (H.P.) 171009

No. PCB/NGT/OA No.9622019- | £ L[ Dated: [« 92520

From: Member Secretary

t/"}o

The Registrar General,

Hon"ble National Green Tribunal.
Faridkot House, Copernicus Marg.
New Delhi-110001.

Subject:  O.A. No. 962/2019 titled as Sh. Pawan Thakur V/s State of H.P, before the

Hon’ble NGT Delhi.

Sir.

Kindly refer ta order dated 01.11.2019, passed by the Hon'ble National Green Tribunal.
in the above-cited matter related to unlawful mining in VPO Chandpur. Tehsil Haroli, Disirict Una.
wherein District Magistrate. Una and Himachal Pradesh State Pollution Control Board were directed
to look into the matter, take appropriale action in accordance with law and furnish a factual and
action taken report.

In this conncction, it is submitted that in compliance of aforecited order. a joint
inspection committee constituting of representatives of District Administration, Haroli, Una.
Regional Officer. HPSPCB (Una) alongwith Police, Forest & Mining Department officials
conducted the site inspection on 17-12-2019 and on 15-01-2020 afler demarcation of the land under
question carried out by the Revenue Department.

Copy of the Joint Inspection Report is annexed as Annexure R-1/1. According to the
report, no heavy machinery was found on the spot at the time of spot inspection by joint inspzction
committee. However piles of mining material were found dumped at the spot. Reportedly, action has
already been initiated against violators by Mining Department for illegal mining/illegal transpert of
minerals and the Police. At present no mining activity is going on in the said area.

The Action Taken Report of the Committee is enclosed (at Annexure R-1), which may
kindly be taken on record please.

(Enclosed: as abovc)
Youyrs faithfully.

(Aditya Negi, 1AS)
Member Secretary
HPSPCRB. Shimla
Tel. No. 0177-26737¢6



Regd. Post

H.P.STATE POLLUTION CONTROL BOARD
Regional Office Una
Phase-1V Rakkar Colony, Tehsil & Distt. Una, Pin-174303(H.P.)
Phone: 01975-238131

Website : hitp://www.hppchnicin -~ e-mail : pchrouna@gmail.com
No. HPSPCB/RO/Una/OA No. 962 of 2019/2019- 1130 Dated: 3| fm /9_0 Ro
From: Environmental Engineer
To
e Member Secretary,

HP State Pollution Control Board,

Shimla-9. IO SRR, (1 PR ATV T T b [
Subject: 0.A. No. 962/2019 titled as Sh. Pawan Thakur v/s State of HP, pending before the

Hon’ble NGT Delhi-compliance regarding.
Sir,

With reference to your office letter no. PCB/0.A. No. 962/2019-458-461 dated
09/01/2020 on the subject cited above. In this regard, please find enclosed herewith joint inspection
report dated 15/01/2020 carried out by the Joint Inspection Committee with reference to subject
cited NGT Order.

This is for favour of your kind information and further necessary action please.

Yours faithfully,

Encls. As Above.
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Joint Inspection Report

With reference to the Hon'ble NGT Order dated 01/11/2019 in the matter titled Pawan Thakur
v/s State of HP regarding unlawful mining with the help of JCB, Porkland, Tipper and also uprooting trees
by deploying large number of labour and machinery in VPO Chandpur, Tehsil Haroli, Distt. Una (HP). In
this regard, the spot inspection at Village Chandpur, Tehsil Haroli, Distt. Una (1P) was again carried out
on 15/01/2020 at 3:00 PM, after the demarcation of the land under question carried out by the Revenue

Department, as decided carlier by the joint inspection committee on 17/12/2019 during joint inspection
at the spot.

The following Officer/officials were present during the spot inspection:
1. Er.S.K. Dhiman, Enviroiimental Engineer, HPSPCB Una.

Sh. Dev Raj Bhatia, Tehsildar, Haroli, Distt. Una (11P).

Sh. Om Prakash, ASI, Police Station Haroli, Distt. Una (HP).

Sh. Sandeep Kumar, Deputy Ranger, Forest Department Una.

Sh. Ram Dass, Assistant Mining Inspector Una.

Sh. Rakesh Kumar, Field Kanungoo Tahliwal.

Er. Praveen Kumar, JEE, HPSPCB Una.

Er. Gupreet Singh Atwal, JEE, HPSPCB Una.

o N oA W

The complainant Sh. Pawan Thakur, Village Bathu, Tehsil Haroli, District Una (HP) and
respondents Sh. Rajat Rana S/o Sh. Som Nath, Sh. Vijay Kumar S/o Sh. Madan Lal and Sh. Rohit Kumar,
§/o Sh. Joginder Singh, R/o VPO Chandpur, Tehsil Haroli, Distt. Una (HP) were also requested
telephonically to remain present at the time of Joint Inspection. Whereas, only two respondents viz. Sh.

Vijay Kumar S/o Sh. Madan Lal & Sh. Rohit Kumar, S/o Sh. Joginder Singh, R/o VPO Chandpur, Tehsil
Haroli, Distt. Una (HP) were present at the time of joint inspection,

Attendance Sheet is enclosed as Anriexure I,

During the joint inspection following observations were made by the joint inspection committee:
1.

No mining activities were observed in the area at the time of spot inspection by the Joint
inspection committee and no heavy machinery/JCB, Porkland, Tipper etc. were found on the spot.
However, piles of mining material found dumped at the spot.

Revenue Department on 15/01/2020 conducted demarcation of the area under question where
illegal mining has been carried out as per the recommendation of joint inspection committee
during its earlier joint inspection on dated 17/12/2019. Copy of demarcation report is enclosed
herewith as Annexure II.

As per the said demarcation report and field verification by the joint inspection committee it was
observed that illegal mining has already been carried out in Khasra no. 486 and partially in 423,
435, 426, 433, 434 & 425 in Mohal Chandpur, Tehsil Haroli, Distt. Una (HP). During the field
inspection piles of mined material containing boulder, sand & earthen material found stacked at
Khasra No. 486 of Mohal Chandpur, Tehsil Haroli, Distt. Una (HP). It is pertinent to mention here
that Khasra no. 486 is a Govt. land and Sh. Pawan Thakur is co-sharer of land comprising Khasra

nos. 423, 426 & 435 kism Khadetar and Khasra no. 433, kism gair-mumkin khad as per re

venue
record. Whereas, Khasra No. 425 belongs to other owners.

Mining Department apprised the joint inspection committee that they have already taken action
against Sh. Rajat Kumar S/o Sh. Som Nath R/o VPO Chandpur, Tehsil Haroli, Distt. Una (HP) for
illegal transportation of minerals at Village Chandpur, near to the spot where illegal mining has

T
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already been carried out. Copy of Challan Nos. 0198497 & 0198630 dated 23/02/2019 is
enclosed as Annexure 111 & IV respectively. Copy of compounding Rs. 10,000/- received from Sh.
Rajat Kumar Rana is enclosed as Annexure V. Sh. Rajat Kumar has submitted his acceptance of
illegal mining and transportation of minerals vide application dated 23/02/2019 addressed to
the Mining Officer, Una, Distt. Una (HP). Copy of application enclosed as Annexure VI.

The Police Department apprised that Sh. Pawan Thakur, S/o Late Sh. Roshan Lal, S/o VPO Bathu
Tehsil Haroli, Distt. Una (HP) has already lodged an FIR against Sh. Vijay Kumar S/o Sh. Madan
Lal, Sh. Rohit Kumar, S/o Sh. Joginder Singh and Sh. Rajat Kumar Rana S/o Sh. Som Nata R/o VPO
Chandpur, Tehsil Haroli, Distt. Una (HP) vide FIR Number 0185 dated 09/08/2019 under section
379, 447 & 34 of IPC 1860 and under Section 21 of Mines and Minerals (Development and
Regulation) Act 1957. Copy of FIR enclosed as Annexure VII.

Joint Inspection Committee is of the opinion that in the said area there is no forest land/trees
only shrubs are found there which is also verified by the representative of the Forest Department.
Copy of Statement of Smt. Kamlesh Kumari, Ex-Pradhan Gram Panchayat Chandpur, Distt. Una
(HP) dated 23/07/2019 and copy of statement of Sh. Rohit Kumar Rana, Sh. Rajat Kumar, Sh.
Vijay Kumar, Sh. Satish Kumar (Vice Pradhan), Sh. Devendar Kumar and other resident of Village
Chandpur, Tehsil Haroli, Distt. Una (HP) dated 26/07/2019 recorded in the presence of
representative of Mining Department Una are enclosed herewith as Annexure VIII & IX

respectively.

At present, neither any mining activity is going on in the above said area nor any heavy

machinery/JCB, Porkland, Tipper etc found on spot. No sign of uprooting of trees observed at spot and
mining activities appears to be stopped since last 5-6 months. As the action has already been initiated by

the concerned Mining Department by challaning and also complainant Sh. Pawan Thakur has already
lodged an FIR against the respondents and the matter is under investigation stage

) W ey

Sub Divisional Officer (C) p— e ﬂﬁe Environmental Engineer,
: - HPSPCB Una
aro r, na (H.P.)

@aroli N
/ - D’ﬂ I
i \ 771 e
’ g /’ ‘—ﬂ o]
Tehsildar Haroli Mlm fﬁcer Una Deputy Ranger Forest
Ml“'“ fficer, Department Haroli

UNA, Distt. Jna (H.

-

-

P\,Q\c_b,_.,
A-M)

Scanned by CamScanner



/' Attendance Sheet of the Joint Inspection conducted on 15/01/2020 in compliance to Hon'ble NGT Order dated 01/11/2019 in OA No. 962/2019 titled Pawan
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Attendance Sheet of the Joint Inspection conducted on 15/01/2020 in compliance to Hon’ble NGT Order dated 01/11/2019 in OA No. 962/2019 titled Pawan
Thakur v/s State of HP
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ﬂﬂm')' wie VI

’r/ 1,\‘ "/ ""\1
N, (..n B, (it 1), 0t -h A\
e { xrfmq‘ 1 wnfel)
(2 ?
EIRSTINFORMATION REPOQRT. P e N .
{Undor Soction 154 Gr..C.) WD | ) . ,/: ¥
wen gt Pl \ My i Ay .fj
(urer 184 5 wban olfar 4 aga) Ny, TS ".. i

P.S. () HAROLI Yaar (rel); 2010

1. Distrlct (Ra1):  UNA
Dato and Time of FIR (g 0 0 Rttes ahc ), 00072010 1340 hea

FIR No. (wg R 1): 0185
Soctiona l!ml(lﬁl

2. SNo. (%) |Acts (ufdfvam)
1 ; IPC 1860 70
2 'IPC 1860 447
3 [1PC 1860 R
1 [ MINES AND MINERALS (DEVELOPMENT AND 21

| REGULATION) AGT, 1957
3. (a) Occurranco of offence (araxre Y wwa):
1. Day (Ra):
Time Period (Wra daft):

{1y) Informatlon rocolved at P.S. (WIAT WgH YA UM gé): Dato (Rt ):
Entry No. (Wil at.): 016

Dato To ( f&atm am):

Date From (I¥fm @ ):
Timae To (011 (m):

Timo From (uiar @ );

03/06/2010 Time (oiray; 00.00 hrs

{c) General Diary Referance (Rt i ): Dato & Timo ([&tia ah¢ ana): 00/08/2010 13:20 hre

4, Typo of Information (YFAT &HT W) Written

5. Place of Occurrence (FEIRIUA):
Doat No, (fizd.):  13-CHANDPUR

1. (a) Direction and distance from P.S.(411 g adciRan)y
CHANDPUR,HAROLI

SOUTH, 6 Km(s)

(b) Address (ud):

(¢) Incase, oulside the limit of this Police Statlon, than (b ararm o B arge @ ay:
District(Stato) (FyaT (Ara)):

Name of P.S.(UTFIT @7 AM):

. Complainant / Informant (Rurmmalrgaaml ):
{a) Name (707 SH PAWAN THAKUR
{b) Father's Name (fa @ i) :

(c) DatefYear of Birth (&= RYfar 1 ad ):

{a) UID No. (3nd&1 u.):

() Passport No.(urruld @.): Dato of Issue (sl it fY Qfd):
Place of Issue (AT{} &t &1 T2 ):

(g) Id details (Ration Card,Voter ID Card ,Passport,UID No.,Driving License,PAN)
~SNo. (5.4.) ,Id Typo (Tar UF W WHE) ” ld Numbor (g He) 7 =

1 [

LATE SH ROSHAN LAL
1954

-

{d) Natlonality (Uglam):  INDIA

(h) Address (T):
“SNo@.l) | Addross Type (Tai w1 uwT)  |Addross () - o ;
T : ~ [RiO VPO BATHU.HAROLIHAROLI.UNAHIMACHAL PRADESHNOIA

2 ’.berrﬁ_ana_mAa}i(é;s"'_"‘ RIO vpo BATHU Ha‘\ROLI HAROLI UNA HIMACHAL Pnnncsuwom e "'_]

17| PresentAddress

(i) Occupation (cTAATT):
(i) Phone number (Z3MY ¥.): Mobile (Ma1gi @.):  91-0816079477

Details of known/suspected/unknown accused with full particulars (et / iz arm vy @t qX Rrao wffa afa):
Rolative's Namo (&R @1 T1) Present Addross (e wam

1.
E!Ja {®.8 #.) Name ('mjL Alins (Juarm)
f Wumr KUMAR N T Fathor's Namo : SH MADAN LAL 11. R/O VPO CHANDPUR HAROLI,
I D I [ — IAROLIUNA HIMACHAL PRADESH, _|
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___N.C.R.B (Th.fLameah
— T LLF.- (T@FE ST mf gy

I
e INDIA

W~ : I
|
|
0 VPO CHANDPUR HAROLL,
BEn .‘1. EIAROLI.UNA,HIMACHAL PRADESH,

| INDIA e
——SOM NATH | VPO CHANDPUR HAROLI,
57 SH. SOMNATH |1 EAOROLI.UNA,HIMACHAL PRADESH.

mpA

grer e 200 @ oef T & Ty
~ Valustin Re) (FFT (1)

9. Particulars of properties of Interest (daf=tra wrafey &1 Rrew): e
[8-No. (#.8.)|Property Category (dufa Aufi) [Property Type (wraf &1 9HR) D“M‘-—l—ﬁ—*— =

10. Total value of property (In Rs/-)-svufty &1 et gea (T #):
11. Inquest Report / U.D. case No., If any (geg asfter Ra / 7. &1 v ., A a8 g

Father's Name : SH JOGINI
SINGH

|

[ 2 ROHIT KUMAR

Father's Nam

3 RAJAT KUMAR RANA

f

8. Reasons for delay in reporting by the complalnant/informant (Tl | FATHd

{S.No.(%.9.) [UIDB Number (.&t.uamor &) |

12. FirstInformation contents (W&¥ §a=Td£ ): =0

Wﬂﬁﬁfﬂﬁér—%mﬂ.mowoaﬁ.aaﬁﬁﬁmm%oﬁmaw:-qaaﬁ?ﬁaﬁqmmm?ﬁwmﬁ%m}%
T AR g e arer, 2.3 g vﬁﬁzﬁﬁa.ﬁammgﬁﬁmamaaomﬂﬁﬁﬂwm
AT 130 ween) & foreg Freraa o 1 &Y A <ft, PeT ug & @6 & vem S/0 Lt &Y Qe FATer T A D E
Frameft § 28 FerBidt sfiT @ A0 444, 445, 496, 519, 520, 427, 655, 422, 423, 433, 435, 437, 438, 426, 493,
504, 505, 506, 507, 511, 637, 648, 649, 650, 651, 652, 653, 657, 499,654,726,426 Fradh! WgwT TaL
aﬂsﬁﬂ'?.lﬁmﬁﬁa—vr;@é?ﬁaas‘zﬁm%|3ﬂﬁ@r,sﬁ2m3ﬂvﬁﬁqaﬁﬁ§qaagam?uaﬁﬁﬁahtmhg'W
T @ T FeeR 3 RIS G Sq/aE Fe, AR AT T/ g, o U TEEATS 3 A% it i %
3y @ (Nerets, A0 0 Ao, ReR 3k oY) & Rear 3k 3ad & Ams) & Rem weert 3 Fraprer & Tt AerTesied,
YR 7 et & T @ B W SHeRY S e A Ry o A S ¥ 0 5-6 THS i 0T AAET T Fh FHIA D
aaTe % 27 3R 39 W ot B gaY AT T dveny anf # off A2 o a1 3R ol T @ vedd e # 9 9
Rerer e 1 a7 | ar: amud Faea & B 29 sy @== & wfom Q) & Beg, w6 srdard! ot B S Jha gan
2 Faht wuré Y 9Y | eegeTe algd, Aegawdl gEdet R T SR ge s1gR TF w0 St Qe wre ma J 310
a1y Foier T R0 w2er | #1070 98160-79477 ALAEKE, Tang 1.sfiwict wworer AT O Wene TeeR 2.8 Aigd @t T
oft SPTE TR ST Tege aTet TR Enclose:-gor wiafendt SmTEREY 10 UB (a®) wrderdt giore:-gEa e fRdraa
FY EEF T §EF SATed AGUR W FATT 74T | g FARTaduT § wer I ST uwr 379,447,34 IPC Sec. 21 Mining Act
1 g A ST GTAT T UT qehedT UL o T Aorgee ot v aama faian wmant | vt et Ve ahedh SrTTT ercriten
37 AS| i warer & garet it < @ E |

Since the above Information reveals commission of offence(s) u/s as mentioned at ltem No. 2.

13. Action taken:
(@ et wrefaTdt : R Fudte S @ var aaat § B sty S @ ale ag €. 2 F Ieam ara H aga g )
or (aT)

(1) Registered the case and took up the investigation:
(v g=f Rt wrat af i & g feram mar ):
Rank (9<): Asst. Sl (Assistant Sub-Inspector)

Directed (Name of 1.0.) (stfar arf&y&rit &t ) Shiv Parkash
to take up the Investigation () s M= A & A7 & o PEa R ) or (@m)

No.(d.): NA
Refused investigation due to (3 & faq):

(@)
)

or (& W 1T fova )
District (Frem):

(4) Transferred to P.S.(4T):
on point of jurisdiction (@ & FTA®T % BV gEataf) .

F.LR. read over to the complainant / informant,admitted to be correctly recordeduand a copy given to the complainant / informant free of

cost, (Rraraaaal | gaamaaf @ wafidt vg @ gamg T, wgt oo % ar A ua Hid) Prggeen Risraasat @ & mdt )

R.0.A.C.(aIT. 3 . .41
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N.C.R.B Lq:nﬁmam_
ILLF - (gt aie wre )

14, Slgnature/Thumb impressiol Frraamaf
Lyzenaal ¥ grng ) sy m? I%urﬁr;:complamn” ey

15, Date and time of dispatch to the court (3rETar & Yevr Y Rrrfar alte wra):

Signature of Officer in charge, Police Statlon
(= ot & gEaT)

Nama (AT); Ashok Kumar

Rank(ug): Sl (Sub-Inspector)}

No.(®.): a16831
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